
27.02.2018   J-1  FOR PRONOUNCEMENT OF JUDGMENT   APPLT. JURISDICTION)

COURT NO.33  
HON'BLE MR. JUSTICE S. MURALIDHAR
HON'BLE MR. JUSTICE I.S. MEHTA

AT 10.30 AM :-

1.CRL.A.1008/2017 SANTOSH MALIK RAKESH KUMAR, KUSUM DHALLA,
VS. STATE (GOVT. OF NCT) VISHAL RAJ SEHJIPAL, ANWAR
& ORS. A. KHAN, SUNIL SAGAR, GHUFRAN

AHMAD

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI 

AT 2.15 PM :-

1.CM.NO.1273/2018 NORTH DELHI MUNICIPAL    MINI PUSHKARNA,VASUNDHARA NAYYAR 
  in LPA 487/2017 CORPORATION ANUSHRUTI,GAURAV MITRA,

VS DCM LIMITED & ANR SHREYA,VAIBHAV MISHRA 
PRATIK MALIKA,P.C.SHARMA
VINNIE SHARMA

 COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 AM :-

1.FAO(OS) 368/2016 PRAMOD KUMAR HARSH PATHAK,SIDDHARTH SHUKLA
  CM.APPL.46533/2016 VS RELIGARE SECURITIES SHAVETA MAHAJAN,ROHIT PURI

LTD SWEKCHA

COURT NO. 22 
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 PM:-

1.RFA NO.184/2018 DAL CHAND GAUTAM S.N.BHARDWAJ,HARSHA RANI
  CM NO.6356-60/2018 VS PANICKERS TRAVELS 

PVT.LTD

2.RFA NO.780/2017 M.C.LUTHRA RAJESH GOGNA,SAKAL BHUSHAN
VS ASHOK KUMAR KHANNA AKASH JANDIAL

COURT NO. 12  
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 PM:-

1. W.P.(C) 7030/2012 RAJESH AND ANR. SAKSHI POPLI, RITESH KUMAR
VS. DELHI JAL BOARD JAGDISH SINGH, N.K. KAPOOR
AND ORS. ARVIND KR. TRIKHA, ANUSUYA SALWAN,

NIKITA SALWAN



27.02.2018   J-2  FOR PRONOUNCEMENT OF JUDGMENT   APPLT. JURISDICTION)

COURT NO.15  
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.15 PM:-

1.W.P.(C)5290/2015 ASCOT HOTELS & RESORTS PVT LTD S.K.GUPTA,ARVIND KUMAR VERMA
VS ASSISTANT PROVIDENT FUND 
COMMISSIONER 

2.W.P.(C)9178/2015 SAM(INDIA)BUILTWELL (P) LTD S.K.GUPTA,ARVIND KUMAR VERMA
VS ASSISTANT PROVIDENT FUND 
COMMISSIONER 

HIGH COURT OF DELHI                            
26TH FEBRUARY,2018                            REGISTRAR(LISTING)



27.02.2018                           FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

     AT 10.30 A.M.

24. O.M.P. (COMM) 37/2016     CONVENTION HOTELS INDIA      SHAILESH  MADIYAL,SUDHANSHU
    I.A. 1903/2016            PRIVATE LIMITED              PRAKASH, AMAR DAVE, SONIA 
                              Vs. AGER HOTELS GROUP        NIGAM, ARJUN SHRMA, NEHA 
                              LIMITED  & ORS.              KHANDELWAL, RAJAN KARANJAWALA 

25. O.M.P. (COMM) 459/2017    NATIONAL HIGHWAY AUTHORITY OF SANJAY JAIN, ASHOK C. PARKASH
    I.A. 15509/2017           INDIA                        MALHOTRA, C.S. CHAUHAN, RAJUL 
                              Vs. TRANSSTROY (INDIA) LTD.  JAIN, DAYAN KRISHNAN, BINA GUPTA, 

SURBHI KAPOOR

26. O.M.P.(I) (COMM.) 201/2017 VIJETA PROJECTS AND          SANDEEP SETHI, VIMAL KIRTI SINGH, 
    I.A. 6260/2017            INFRASTRUCTURE LTD.          SIDDHARTHA, POOJA DHAR, DHRUV 
    I.A. 7869/2017            Vs. TATA POWER COMPANY LTD.  MEHTA, RANJANA ROY GAWAI, 

KRISHNA KESHAV, ARJUN ASTHANA,
RISHIKA RAHA, MANJULA GANDHI,
SHIVANSHU KUMAR
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